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S'n.IDl BY CENTllAL GOVERNMENT 
EMPLOYEES 

451. SHRl M. L. SONDHI: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state : 

(a) the number of persons who have 
been dismissed for participating b the strike 
ou the 19th September, 1968; 

(b) the number of persons whose pre-
violls services have been written off. 

( c) whether there is any loss of life and 
Government property on account of the 
strike; and 

(d) if so, details thereof? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI K. K. 
SHAH): (a) Nil. 

(b) Two. 
(c) No Sir. 
( d) Docs not arise. 

OFFICERS ON DEPtrrATlON" TO SIKKIM 

452. SHRI M. L. SONDHI: Will the 
Minister of EXTERNAL AFFAIRS be 
plea.scd to state : 

(a) whether it is a fact that certain 
bdian Officers have been allowed on de-
putation to the Sikkim Government for 
more than fiVe years: and 

(b) if so. the reasons -therefor? 

THE PRIME MINISTER. MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRlMATI INDIRA 
GANDHI): (a) Yes, Sir. 

(b) The officers on deputation are placed 
at the disposal of the Government of 
Sikkim at the latter's request. While 
officers are. in fact, replaced after a period 
of 3 years on the average, they are allowed 
to continue for longer periods when so 
desired by the GovellUlle':lt of Sikkim or 
when suitable substitutes do not volunteer 
their services or are not available. 

FILM STUDIO AT AHMEDABAD 

453. SHRl NARENDRA SINGH 
MAHIDA: Will the Minister of INFOR-
MATION AND BROADCASTING be 
pleased to state : 

(a) whether it is a fact that the Gu;arat 
Government has requested the Ceatral 
Government to establish a film studio at 
Ahmedabad; 

(b) whether Government have received 
any reprCliCntation from persons a:ld indus-
trialists having interest in Film Studio in 
this regard; and 

( c) if so, the decision taken thereon? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRl K. K. 
SHAI-l) : (a) No proposal has been made 
by the Gujarat Government to the Ministry 
of Informatim & Broadcasting. 

(b) A representation was, however, re-
ceived in early November from a private 
party to secure facilities for setting up a 
studio for feature and documentary films. 

(c) The representation will recdve the 
consideration of the Government. 
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